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June, 1976 publishing the Tamil
Nadu Private Colleges (Regula-
tion) Rules, 1976.

(ii) Notification G.O.Ms. No.

1286 and 1287, dated the 25th
Jure, 1976,

(ili) Notification G.O.Ms. No.
2216, Education, dated the 3rd
November, 1976,

(iv) Notification G.O.Ms. No.
2477, Education, dateq the 1st
December, 1976, publishing an
amendmeny to the Tamil Nadu
Private (olleges (Regulation)
Rules, 1976.

[Placed in Library. See No. LT-
190/77 for (i) to (iv)],

I, Report on the Progress made in
the intaket of Scheduled Castes and
Scheduleg Tribes against Vacancies
reserveq for them in recruitment
ang Promotion categorieg on the
Railwayg for the half year ending
the 31st March, 1976

1k Notifications of the Ministry of

Railways

THE MINISTER OF RAILWAYS
{PROF. MADHU DANDAVATE):

&ir, I beg to lay on the Table:

1. A copy (in English ang Hindi)
of the Report on the Progress made
in the intake of Scheduleq Castes
ang Scheduleq Tribes against va-
cancies reserved for them in recruit-
ment and promotion categories on
the Railways for the half year end-
ing the 31st March, 1976, [Placed
in Library. See No. LT-79/77].

II. A copy each (in English and
Hindi) of the following Notifica-
tiong of the Ministry of Railways:

(i) Notification G.S.R, No. 1640,
dateq the 20th November. 1976,
publishing the Railways Red
Tariff (9th Amendment) Rules,
19786. ~ - -

(ii) Notification G.S.R. No. 1641

dated the 20th November, 1976,

.
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publishing the Railways Red
Tariff (10th Amendment) Rules,
1976.

(iii) Notification G.S.R, No. 3738,

dated the 11th December, 1978
publishiing the Railways Red
Tariff (11th Amendment) Rules,
1976.

[Placed in Library. See No. LT-
76/77 for (i) to (@ii)].

(ivy Notification S.0. No. 264,
dated the 2Ist January, 1977,
|Placed in Library. See No. LT-
76/171.

(v) Notification G.S.R. No. 112,
dated the 22nd January, 1977,
publishing the Open Lines (Rail-
wayg in India) General (Amend-
ment) Rules, 1976.

(vi) Notification S.O. No. 346.
dated the 22nd January, 1977,
publishing the Railway Passen-
gers (Cancellation of Tickets and
Refund of Fares) Rules, 1976.

[Placed in Library. See No. LT-
76/77 for (v) to (vi)]

(vii) Notification G.S.R. No. 272,
dated the 26th February, 1977,
publishing the Railway Rates
Tribunal (Amendment) Rules,
1977. [Placed in Lijbrary. See Ne.
LT-78/177]

(viii) Notification G.S.R. Ne.
405 dated the 19th March, 1977,
publishing the Railways Red
Tariff (Amaendment) Rules, 1977.
[Placeq in Library. See No. LT-
126/77]. !{

LReport (1975-76) and Accounts ef

the Indian Tourism Development
Corporation Limited, Ney Delhi
and Reclated Paperg

II. Notifications of the Ministry eof

Tourism ang Civil Aviation and Re-
lateq Papers
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[ gudt 17 AYfas)

&1 war § fafafed o3 @9 gz
9T T@ar g:-—

(i) frmfafag @& #1 F-0F

g (s@stt qar v H)

(1) wer mfafm=g 1956 #1
g 619 & FrErw (1) F
T 197576 & av F fag
sfear zfow feamude FaRaT
fafids, a3 fe=it &1 11af
arfys wfgazs a1 &€, agl
9T F|T e SfqasT qar 99
I & fres @ar qgmar-
oms  #r  feeaforat  g@lga )
(i) s (i) & Sfefaa

. qdl F AT GEA T T@F H Y
fameg w1 ogw arem faERr )

[Placed in Library. See No. LT-

1 244/77 for (i) and (ii)].
II s sifafaas 1934 % arw
14 & & FNT  q2dT qUT A T
fawm warmm #1 fafafea ofy-
gaaml #1 U o gy (s
am R ®) st w
rEgREE e wfgg o
(i)amum (di=at  wwee)
- fraw, 1976 Fr gFWT FE
':‘ N CIEH WFHW HTo  FTo fdo
#o 1639 feaim 20 Agw@w,
1976
{Placed in Library. See No. LT-
245/77]. .

(2) smara (@31 Hwee)
fraw, 1976 Fr wwrfow w0
arer wfggEaT @ o fo
#o 1739 faaw 11 fegew,
1976

(3) amgary (SwgT) faaw,
ars 1977 ®1 ST FW  gren

[ RAJYA SABHA ]

|
|
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FigaaT @0 FTo  fdo  Ho
48 (%) fevi®w 31 s 1977

(4) wrrats (faaa saigq)
fram, 1977 F1 9 5 T aT arely
7| 997 Ao Fio 7o Ho 49
(%) &ei® 31 933, 1977

Placed in Library. See No. LT-

211/77 for (2) to (D]

I, Notificationg of the Department of
Revenue ang Banking

II. The Medicina]l and Teilet Prepara-
tions (¥xcise Duties) (Amend-
ment) Rules, 1977 and Related
Paperg ' B v

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): sir. I beg to
lay on the Table: )

I. A copy each (in English and
Hindi) of the following Notifica-
tiong of the Department of Revenue
and Banking, under gection 38 of
the Central Excise ang Salt Act,
194¢: —

(i) Nptification G!SR. No.
937(E), dateq the 21st December,
1976, publishing the Central Ex-
cise (Twenty-Eighth Amerdment)
Rules, 1976, together with an Ex-
planatory Memorandum thereon.

(ii) Notification G.S.R. No. 88
(E), dated the 25th February, 1977

publishing the Central Excise
{Thirq Amendment) Rules, 1977,
together with ap Explanatory
Memorandum thereon,

(iii)  Notification G-SR. No.
165(E), dated the 1st April. 1977,
publishing the Central Excise
(Seventh  Amendment) Rules,
1977,

(iv) Notification G.S.R. No. 443,
dateg the 2ng April, 1977 pub-
lishing the Central Excise .Fifth
Amendment) Rulss, 1977,

[Placedq in Library. See No, LT~
216/77 for (i) to (iV)].



